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Shambhu Dayel 6 To,
kavonie Hon'ble Chief Justice

Mob  0928WISTOR | Supreme Court of India,
New Delhi.

Through:- Registrar General,
Supreme Court of India,
New Delhi

O. P A,gn.lnm Sub.:- R;gardlng Resoluﬂthwsti!d ip Joint Meeting
\dvocal dt.05" September 2019. al,;rp_
7 Respected Sir,
Library In-Charge pihd
Prbnnibaiion In the loint Body meeting of the High Court Bar
Advocate Association, District Bar Assoclation and M.P. High Court
Mob.: 9893307240 Advocates’ Bar Association, Sgnior Bar Council, held on
3 05-09-2019 an the. issue of Hon. Shri Justice Sanjay Yadav
LR likely to be posted ll‘ e Principal Bench at Jabalpur as the
Administrative .ludae hc&ng lef Justice taken up, as
Mt:"”;fgzmq the two senior m o Cbult are likely to
y be elevated as' Ch
Manoj Kumar Rajak .
Mob.: 9893132627 It is unanlmws"_f ms#l\fﬁﬂ that Hon. Shri Justice
Sanjay Yadav’'s presence at labalpur in his capacity as
Ajitesh Tiwari

Administrative Judge/Acting Chief Justice shall be

Mab-: SRR detrimental to the smooth functioning of the High Court

mt. Priyanka Mishra and shall most positively derail the Justice dispensation
Mob.- 8818924025 process. Hon. Shri Justice Sanjay Yadav due to his consistent
and continuous misbehavior with advocates has been
Yash Soni .
Vob.: 9669001230 controversies in the past, especially in Jabalpur. There have
been abstentions and boycott of his lordship’s court on
. Sangeeta Naidu many an occasion. As Hon. Shri Justice Sanjay Yadav hails
ob.: HeNEE from Jabalpur, he has personal likes and dislikes towards
Ajay Shukla counsels, which also is clearly -eflected in his court
b.: 9993256790 conduct. There were several complaints made earlier by

individual advocates a well as Bar /\ssociations. In the past
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